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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDRERABAD

*k %k

C.2.Ne. 1036/96.
C. Chinnappa Reddy
Vs

1. The Union of India, Rep.by
the Director General, Telecom,
New Delhi-l.

2. The Chief General Manager),
A, P, Telecom Circle,
Hyderabad~1,

.3. The Telecom District Manager,
Kurneel-50C,

.. Respondents,

Ceunsel for the Applicant s+ Mr. J.V.lakshmana Rao

29-08~96,

Csunsel for the Respendents ¢ Mr. V.Rajeswara Rae.Addl.CGSC.

CORAM:

THE HON'BLE SHRI JUSTICE B.C. SAKSENA : VICE CHAIRMAN

THE HON'ELE BHRI R. RANGARAJAN : MEMBER (ADMN.).
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1)

ORDER

Oral Order (Per Hon'ble Shri R. Rangarajan, Member (Admn.)

Heard Mr. q.V.Lakshmana Rae, learned counsell for
ol R’ - vy o
the applicant. <HNese{for the respondents.

2. This OA is filed for setting aside the memo No.
E-30/351/CCP/1 dated 22-6-94 (Annexure-3) whereby a chargesheet

had been issued te the applicant for certain lapses.

3. The applicsnt now submits that though the chargesheet

was issued in June 1994 further proceedings had not been started.

Though he was promoted to the Croupéﬁicervice the same [was cancelled.

He was not even given lateral advancement scheme ip the higher

.Y
scale of payZm—rmtegmw

4, The cancellatien of theorder of Group-B is not challenged

in this OA. No-erder can be given at this juncture when a
is 1""

ehargesheetlpendin%’ae either “o promote him er te giveq him any

status in the higher scale en”the basis of the sbove scheme. The
relief

only[that can be given is to direct the respendents to
the proceedings in regarguto the chargesheet issued und
of the CCS {CCA) Rule 1985 expeditiously preferably widg
peried of six menths from the date of receipt of a copy

order.

5. The OA is disposed of on the above line at ¢

o

(B.C. Saksena)
Vice Chalrman

admission stage itself.

N~S— 5

(R. Rangarajan)
Membe r(Admn.}

No cests.

el bt

TDic;ated in Open Court)™

complete .
er Rule-14
hin a

of this

he

foiz |

vy

spr | ’)ﬁpﬂf]ﬂ"h’a/" C_'S)
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OA,1036/96,
Copy te:~
1. The Directer Genaral, Telecem, Unien ef India, Ney Delhi-1,
2, The Chie General Manager, A,P.Telescem Circle, HyjE=-1.
3 The Telecem District Manager, Kurneel-50,
4, One cepy te Sri, J.V.Lakshmana Rae, advecate, CAT, Hyd.
S5« One cewy te Sri, V.,Rajeswara Rae, Addl, CGSC, CAT, Hyd.
6. One cewey te Library, CAT, Hyd.
7. One seare copy.’
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Typed By

Cheak;d By
Comparad by

Rpprzved by

- THE CENTRAL ADMINISTRATIVE TRIZUNAL
HYDER4Y BAD BENCH HYDERABAD

bl msdugnor G ¢ SekcSor, ue.
THE HON'3LE SHRI R.RANGARAJAN: M(A)

DATED: : ; ?2f2f{§2%§;

. | i
0.4, O, /03 5/¢5

ADM;ETED AND INTERIM DIRECTIONS ISSUZD

ALLOJED ' : y

ISPOSED OF WITH BIRICTIONS
IISMIS3ED
L1SMI%550 A3 WITHDR4WN
'/REJECTED
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